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competitive federalism, which is that the proposals for those cities came from the citizens
themselves. A total of something around 2.5 million citizens participated in the process.
Now, out of the hundred cities that have been selected in these four stages, about ninety of
them are brown field projects. In other words, the existing cities where there are already
vast urban structures, they are being retro-fitted and retro-developed, but, 10 per cent of

them are green field projects. Sir, for instance, the Naya Raipur.
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SHRI HARDEEP SINGH PURI: Hon. Chairman, Sir, I would like to tell the hon.
Member that the list of hundred smart cities is already closed and as and when a new
scheme is considered for inclusion of additional smart cities, I would advise the authorities
concerned to make a proposal to that effect so that, again through a system of competitive

federalism, Meerut or any other city would be included.
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Shortage of teachers

7*95.SHRI SURENDRA SINGH NAGAR: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a) whether it is a fact that there is a huge shortage of teachers in colleges of rural

areas in comparison to the colleges of cities; and

(b) if so, the reasons therefor and by when the Government would bridge this

gap?

T Original notice of the question was received in Hindi.
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THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): (a) and (b) A Statement is laid on the Table of the House.

Statement

(a) and (b) No Sir. The University Grants Commission (UGC) has informed that as
per information available on All India Survey on Higher Education (AISHE), 2016-17,

the details of Vacant posts of Teachers in Rural and Urban areas are as follows:-

Area Sanctioned Strength In Position Vacant Position Vacant %
Rural 6,80,924 5,43,626 1,37,298 20.1
Urban 5,71,356 4,02,637 1,68,719 29.5
TotaL 12,52,280 9,46,263 3,06,017

The colleges included under 2(f) and 12(B) of UGC Act, 1956 comes under the
administrative purview of respective State Governments. The Central Government/UGC
does not involve in selection or recruitment of teachers and non-teaching staff of colleges/

State Universities.

UGC also continuously monitors vacancy issues with Central Universities.
UGC requested all Vice Chancellors of Central Universities on 27th February, 2018
(Annexure-4) to prepare a time bound action plan indicating the timeline for advertisement
of posts, scrutiny of applications, selection/appointments of candidates etc. Where the
regular Vice-Chancellors are not in position, the Universities have been asked to issue

advertisement for calling the applications immediately.

Also, the Central Government has revised pay scales of teachers and other
academic staff in universities and colleges in order to attract and retain talented teachers/

professors.
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Annexure

Dr. Jitendra K. Tripathi

Joint Secretary

University Grants Commission

g (Ministry of Human resource
e ST Development, Govt. of India)
BY SPEED POST Bahadur Shah Zafar Marg,
New Delhi-110002

Phone- 011-23239200

Fax: 011-23238897

E-mail: jitendratripathi.ugc@nic.in
D.0.No.F.19-1/2013 (CU) 27 February, 2018
Dear Sir

The University Grants Commission has the mandate of maintaining standards of
higher education in the country. The Commission is pained to note that a large number of
teaching posts are lying vacant for long period of time which is ultimately affecting the
quality of higher education. During our interactions with university authorities various

reasons for non-filling up of teaching posts have been highlighted.

2. The Parliamentary Standing Committee has taken a serious view with regard to
vacant posts of faculty members and desired that the process of the filling up of the vacant

sanctioned teaching posts be expedited.

3. UGC has been repeatedly requesting the central universities to fill up the vacant
teaching posts at the earliest and give topmost priority for identifying the causes for the
vacancies and make concerted efforts to fill up the vacancies as per UGC norms, at an
early date to ensure that the teaching work of the university is not adversely affected. The
MHRD also repeatedly requested for preparation of action plan for filling up of vacant

posts of teaching positions in Central Universities.

4. I would, therefore, request you to prepare a time bound action plan indicating
the timeline for advertisement of posts, scrutiny of applications, calling of interviews,
selection/appointments of candidates etc. Where the regular Vice-Chancellors are not in
position, the Universities may issue advertisement for calling the applications immediately.
Wherever, the Universities are facing the difficulty in getting eligible candidates, Ministry/
UGC has already requested all the Central Universities to make rolling advertisements

may run on the website throughout the year.
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5. Inview of the importance and implications of this issue I would, like to request you
to formulate the action plan in this regard and send the same to the Ministry of HRD and
UGC at the earliest.

With regards,
Yours sincerely,
(Jitendra K. Tripathi)
Vice Chancellors of all Central Universities

Copy to:  Dr. Sukhbir Singh Sandhu, IAS, additional Secretary (CU & L), Government
of India, Ministry of Human Resource Development, Department of Higher
Education, Shastri Bhawan, New Delhi-11000
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SHRIMATI VIJILA SATHYANANTH: Sir, through you, I would like to know from

the hon. Minister for Human Resource Development, if the University Grants Commission

is diluted, if its powers are taken out and if the grants are reduced, then, how the college
teachers can be paid. All the colleges and universities will find it very, very difficult to
pay the teachers, and, so, the shortage will become even more grave.

MR. CHAIRMAN: How will the salaries be paid is the question.

SHRI PRAKASH JAVADEKAR: Sir, the Central Government pays hundred
per cent salaries to all the teaching staff; teachers, professors, assistant professors and
associate professors, in all Centrally-funded universities and institutions. As far as State
Governments are concerned we have already implemented the seventh Pay Commission
here — we have told all the State Governments that we will give them 50 per cent and
you give the Seventh Pay Commission, because it is a contribution by both. The other
State employees do not get any amount from the Central Government, but in this special

case we are giving them.

SHRI OSCAR FERNANDES: Sir, is it a fact that during the recruitment of teachers
in Delhi University, the SC/ST teachers will be deprived of the jobs? The number, which
would have been normal in the normal recruitment process, will not be there. And, will

the SC/ST teachers be deprived because of the process that we have initiated now?

SHRI PRAKASH JAVADEKAR: I am assuring the House that we will ensure that
no Scheduled Caste, Scheduled Tribe or OBC teacher, who can get the job, will be denied
the opportunity at all. This is the decision of the UGC to have a University as a unit so
that all Scheduled Caste, Scheduled Tribe or OBC candidates get the correct opportunity
— 50 per cent. But because the court has quashed our provisions and has introduced the
department-wise roaster, it has created the imbalance. Therefore, we have filed an SLP

and stopped the recruitment till the SLP is decided, and we will do the justice.

MR. CHAIRMAN: Q. No. 96, Shri Narayan Lal Panchariya. ...(Interruptions)...
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MR. CHAIRMAN: I have already gone to the other question. ...(Interruptions)...
No, no; it will become a practice. ...(Interruptions)... 1 have already gone to the other

question. ...(Interruptions)... No, no; it will become a practice. ...(Interruptions)...
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MR. CHAIRMAN: No, no; you take note of, Javadekarji....(Interruptions)... Q. No.
96, Shri Narayan Lai Panchariya ...(Interruptions)...

it THTI ATASHT: H §9 10 DI ST0) o9 Bl H TIH BT arsdl g b §
=TI A& 81 G711 ... (ALTH)....

Assessing learning level of children

*96. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a) whether Government has taken any steps to assess the learning levels of
children;

(b) if so, the details thereof, State-wise and if not, the reasons therefor; and

(c) the details regarding learning levels of children in Rajasthan and the relative
position of the State vis-a-vis other States?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI PRAKASH
JAVADEKAR): (a) to (c)A Statement is laid on the Table of the House.

Statement

(a) and (b) Yes, Sir. In order to increase focus on quality of elementary education,
the Central rules to The Right of Children to Free and Compulsory Education Act (RTE)
Act, 2009 have been amended on 20th February, 2017 to include reference on class-wise,
subject-wise Learning Outcomes. The Learning Outcomes for each class in Languages
(Hindi, English and Urdu), Mathematics, Environmental Studies, Science and Social
Science up to the elementary stage (classes 1 to 8) have, accordingly, been finalized

and shared with all States and UTs. Learning outcomes have been translated in different



